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26 MAY 1955

Oral Answers 4358

Shri Bhagwat Jha Azad: Could the
Minister tell us whether he hopes to
be able to get the necessary transport
facilities to handle the requisite iron

‘that we are importing to the proper

destination ?

The Minister of Commerce and In-
dustry and Iron and Steel (Shri T. T..
Krishnamachari) : We hope to be able
to get the requisite transport facilities,
though we realise that it is going to-
be a little difficult.

Shri G. P. Sinha : May I know what
our present import of steel from:
Japan is, and what our present ex-
port of iron ore to Japan is ?

Shri M. M. Shah :The import is
about 50,000 tons. As for the quantity
of ore exported, I would require
notice.

Shri B. S. Murthy : May I know the:
name of the private firm, and the faci-
lities requested for from Government?

Shri T. T. Krishnamachari : No fa-

cilities at all. Anybody can import,
provided it is not subsidised.
Shri B. S. Murthy : What is the

name of that private firm ?

Shri T. T. Krishnamachari : Names-
are not usuaily given,

D.V.C. ESTIMATES

#2553, Dr. Ram Subhag Singh :
Will the Minister of Irrigation and
Power bc pleased to state : .

(a) whether there has been any fur-
ther rise in the estimates of the Damo-

“ dar Valley Corporation ;

(b) if so. the latest total of the esti-
mates ; and

(c) the causes of the recent incrcase
in estimates ?

The Depaty Minister of Irrigation
and Power (Shri Hathi): (2) to (c). ‘A
statement is laid on the table of the:
House. [See Appendix XIV, annexure
No. 76.].





